N

diremen and the applicant in OA 1717/87 is working as
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IN THE CENTRAL ADMINISTHRATIVE TRIBUNAL
PRINCIFAL B:EiCH, NEW DELHI, '

Reg.Nos. 21 OA 1698/87 _ Date of decision; 10.01.1992,
2) OA 1717/87

(1) | CA_1698/87

Shri Ram Singh . ossApplicant

Vs N | _ g
~ Jnion of India - = '...Respondents-
| Shri Vishwa Nath Parshad Ram .:uApplicaﬁt
| Vs;

Union}of.lndia ‘ o..Bespondents

For the Applicants in (1) +.+50ri R.L, Sethi,

and (2)_above ' : Counsel -

Fof the Respondents in (1) - ., drs. Faj Kumeri

and (2) above " Chopra, Counsel

COLAM ; - A : ’
THE HON'BLE MR, P.K. KARTHA, VICE CHAIFMAN(J)

THE HON'BLE MR, B.N. DHOUNDIYAL, ADMINISTRATIVE MEMBER

1. Whether Keporters of local papers may be allowed
to see the Judgment? W)
2. To be referred to the Reporters or not? (Vo :
| ¢ .
‘JUDGMENT f

(of the Bench delivered by Hon'ble Mr, P.K, Kartha,
Vice Chairman(J)) ,

The issue raised in these applications lie wsithin &

NarTow compasse. The spplicént in QA 1698/87 is working as i

Switch Board Attendant. ‘They worked under C,W.t£.(P) Delhi |
Cantonment till April, 1984 when the said formetion was

transferred to CWE(AF) Palam, The respondents had upgraded
e i
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ibéhs‘. | Fltment of
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in a three-grade structure- w:Lth veffect:'from 15, 10 1984.

| | A DPC was held in May-»June, 1986 Wthh con510ered the names
of the appllcants but as they'were eomparatlvely jumor at

the fomatlon at Palam where they were then working, the1r

W NI €7
- g 3. Adml#t.,edly thi mformatlvon J.n wh:.ch the apnllcants were.,:
_wozkmg (GE MA?F":I'nglaIvicabad) :‘v;vas en bloc transferred from
| odmnlstratlve control of CWE(P) Delh:. Cantonment to
CWE(AF) Palam area m April, 1984, As rega ds the
implementation of the three grade structure » the respondents

: _*had elarif-ied in ,their' ];e;;gj_l'gfe;..n dated 35, 1986 that 'persons
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. ellglblllty for promtmn. by reckonlng their seru.onty il

A Wl . - . ) |

in the erstwl'u.le formatmn at Delh1 cantonment and theu‘ e

FERREPS S e - . it i.
[ . Do Lot “~_.;‘_,> ﬂ.;ﬂ -
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senlorlty ira hat fomatlon.
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. S (B.N. DPDUI\DIYAI.) e s (P K. 'KARTHA)
MEMBER' (A)- .o Ve CHAIRMAN(J) -




